UNIVERSAL SOMPO GENERAL INSURANCE CO LTD ‘s

Standard Fire Special Peril Policy (Commercial) — Add ons

1) Temporary Removal (Excluding Stocks)
(UIN: IRDAN134CP0010V01201819/A0046\V01201920)

This Insurance covers The Insured's property excluding Stock, Finished Goods and Raw Materials
against the perils covered under this Policy whilst temporarily removed for cleaning, renovation,
repair and other similar purposes, within the Geographical limits specified in The Schedule.

The amount recoverable under this Extension shall not exceed the amount which would have been
recoverable had the destruction or damage occurred in that part of the Premises from which the
Property is temporarily removed and in no case the sublimit shown in The Schedule. The
Extension does not apply to Property, if and so far as it is otherwise insured, nor to Property held
by the Insured in trust, other than machinery and plant.
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